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The Minister of Planning and So-
cial Welfare (Shri Asoka Mehta):
‘The Planning Commission expects to
finalise the draft of the Final Report
by the middle of January, 1967.

Aid to Orissa

2833. Shri Ramachandra Mallick:
Shri 'Sudhansu Das:

Wii! the Minister of Planning and
Social Welfare be pleased to state:

(a) the total amount required by
Government of Orissa during the
Fourth Plan period;

\b) the details thereof, and

(c) the total amount of aid and
Central assistance proposed to be
given to the Government of Orissa
during the Fourth Plan period?

The Minister of Plarnning and Social
Welfare (Shri Asoka Mehta): | (a)
to (c). Against Rs. 305.8 crores in-
dicated in the Draft Fourth Five
Year Plan of Orissa, an amount of
Rs. 300 crores has been agreed to,
after discussions. Centra] Assistance
for the Fourth Plan of Orissa is
tentatively proposed at Rs 150 crores.
A statement indicating the details of
Outlays, is plared on the Table of
the House. [Placed in Library. See
No. LT-7488/66].

Flood Control in Assam

2834. Shri P, C, Borooah:
Minister of Irrigation and
be pleased to state:

Will the
Power

(a) whether Government have con-
sidered the request of the Assam Gov-
ernment for meeting the gap of Rs. 318
lakhs for flood contro] in the annual
plan for this year; and

b) if so, the decision taxen in th.
mstter?

The Minister of State in the Minis-
try of Irrigation and Power (Dr. K. L.
Rao): (a) ang (b). As against the
Plan provision of Rs. 200 lakhg for
1966-67, the Assam Government have
now intimated their requirements as
Rs. 402 lakhs for their continuing

flood control sch The request
for additional allocation of funds is
under consideration,

Fertility Control

2835. Shri Kindar Lal:
Shrj Vishwa Nath Pandey:

Wiil the Minister of Health and
Family Planning be pleased to state:

(a) whether it is a fact that investi-
gation on fertility control with che-
mical agents or immunological me-
thods have been undertaken by the
Central Family Planning Institute
recently; and

tb) if so, the resuitz thereof?

The Minister of Health and Family
Planning (Dr. Sushila Nayar): (a)
No. "

(b) Does not arise,

Mechaniseq Boat carrying smuggled
Textiles at Kankesantural in Ceylon

2836. Shri Kindar Lal:
Shri Vishwa Nath Pandey:

Wiii the Minister of Finance ULe
pleased to state:

(8) whether it is a fact that a
ewechaniseq boat carrying 17 burdles
of textiles worth about Rs. 2,50,000
suspected to have been smuggled into
Ceylon from India was seized by the
Police at Kankesantural in North
Ceylon on the 28th October, 1966; and

(L) if so, the action taken by Gov-
erament in the matter?

The Minister of Finance (Shri
Sachindra Chaudhuri): (a) It is re-
ported that on 28th October, 1966 the
police officers in Ceylon seized a
mechanised boat owned by a Cey-
lonese naional at Valvettiturai 1n
Ceylon and recovered 17 bales of
goods including textiles.

(b) The concerned customs authori-
ties have heen asked to enquire if
the seized goods were smuggled out »
of India. .,





